
Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 23-12-2024 TO 27-12-2024

S. NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVEQ FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STI5094412019 F.015989512024 20-12-2024 23-12-2024
2 STI5107312017 F.015989612024 20-12-2024 23-12-2024
3 STI5160712016 F.015989712024 20-12-2024 23-12-2024
4 STI53345 & 5351112018 F.0159898-5989912024 20-12-2024 23-12-2024

!
5 STI5263412018 F.015990012024 20-12-2024 23-12-2024
6 I STI51389 & 51392-51393 & F.0159901-5990512024 20-12-2024 23-12-2024

i 51396-5139712018
7 I STI5233712018 F.015990612024 20-12-2024 23-12-2024
8 I STI5413112018 F.015990712024 20-12-2024 23-12-2024
9 i STI5217512016 F.015990812024 20-12-2024 23-12-2024~~
10 i STI5020912017 F.015990912024 20-12-2024 23-12-2024-~

11 i STI5316012016 F.015991012024 20-12-2024 23-12-2024I

12 I STI5012412017 F.015991112024 20-12-2024 23-12-2024
I
I

i MISe ORDER
I

1 I ST/51669/2019 M.O/51078/2024 20-12-2024 23-12-2024
Y\ t~

I ~'.I.Y\-----;

~----__j DEPUTY REGISTRAR

uploaded In PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
rhus all the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.


